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CP NO.(IB)132/ALD/2017, CA NO.64/2019, CA NO.86/201
CA N0.250/2019, CA NO.303/2019, CA NO.350/2019
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In view of the order passed in CP No.(IB)131/ALD/2017, CA No.85/2019, CA
No0.249/2019, CA No.322/2019, CA No0.349/2019, put up this matter on 23" April, 2021

before the Regular Court/ Video Conferencing.
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Dated : 25.03.2021 JUSTICE RAJESH DAYAL KHARE
(MEMBER JUDICIAL)
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